09.01.2013

AT 4.30 P.M

1. FAO(OS) 36/2012

AT 10.30 A.M

1. W.P.(C) 5592/2010

2. W.P.(C) 5738/2010

AT 10.30 A.M

1. W.P.(C) 5912/2005
CM APPL. 16176/2011

2. W.P.(C) 137/2009
CM APPL. 296/2009

J-1 PRONOUNCEMENT OF JUDGMENTS (APPLT JURISDICTION)

COURT NO.4
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

JUST LIFESTYLE PVT. LTD. MANMEET ARORA, FAREHA AHMED
VS. ADVANCE MAGAZINE PUBLISHERS INC. KHAN, SUMIT WADWA, MEGHA
& ANR CHANDRA

COURT NO.13
HON'BLE MR. JUSTICE VALMIKI J. MEHTA

SEEMA CHATURVEDI K. VENKATRAMAN, S. SETH
VS. NAVYUG SCHOOL EDUCATIONAL B.B. GUPTA, ANSHUL MITTAL
SOCIETY & ORS. AJANDRA SISODIYA, MANINDER

ACHARYA, N.D. KAUSHIK
ARUN BHARDWAJ

SHAILY SAPRA K.VENKATRAMAN, S. SETH
VS. NAVYUG SCHOOL EDUCATIONAL B.B. GUPTA, ANSUL MITTAL
SOCIETY & ORS. AJANDRA SISODIYA, MANINDER

ACHARYA, N.D. KAUSHIK
ARUN BHARDWAJ

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE MUKTA GUPTA

M/S HINDUSTANT PETROLEUM CORPN RAAVI BIRBAL
VS. N.S. RANE S.M. HOODA
THE MANAGEMENT OF LRS INSTITUTE RAVI SIKRI, VAIBHAV KALRA
VS. DEVENDER KUMAR R.S. NAGPAL, HARMEET
S. NAGPAL

HIGH COURT OF DELHI
08TH JANUARY, 2013 REGISTRAR (LISTING)
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